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Computer courses in Kendriya Vidyalaya

3907. SHRI SYED SIBTEY RAZI: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT  be
pleased to state:

(a) whether in order to start computer
courses in some Kendriya Vidyalayas during
1992-93, some fee was collected from the
students in February, 1992;

(b) if so, the details thereof;

(e) whether the said courses have since been
started in any of the Vidyalayas during 1992-
93;

(d) if so, the details thereof and if not, the
reasons therefor;

(e) whether Government propose to



